
[English]

UNDP Report

5223. SHRI KRISHAN LAL SHARMA : Will the 
M in is te r of PLA N N IN G  AND "PR O G R AM M E 
IMPLEMENTATION be pleased to state :

(a) whether according to human development report 
of UNDP for 1996, 61.5% of the country’s population is 
poor in basic capabilities;

(b) whether it is a fact that the poverty ratio in the 
country measured by the conventional head count ratio 
is 25.4 percent; and

(c) if so, the reaction of the Government to these 
divergent figures 9

THE MINISTER OF STATE IN THE MINISTRY OF 
PLANNING AND PROGRAMME IMPLEMENTATION AND 
MINISTER OF STATE IN THE MINISTRY OF SCIENCE 
AND TECHNOLOGY (SHRI YOGINDER K. ALAGH) :
(a) The Human Development Report 1996, published by 
United Nations Development Programme (UNDP) has 
in troduced a m u ltid im ens iona l m easure of human 
deprivation called the “Capability Poverty Measure” (CPM). 
The index is composed of three indicators viz. (a) 
capability to be well-nourished and healthy (b) capability 
for healthy reproduction and (c) capability to be educated 
and knowledgeable. The CPM in India for 1993 has been 
estimated as 61.5 per cent by UNDP The CPM estimated 
by UNDP as 61.5 per cent does not mean that 61.5 per 
cent of the population is poor. There is no readily available 
methodology to obtain the percentage of people living in 
poverty by the CPM methodology.

(b) The incidence of poverty in 1987-88 has been 
estimated as 25.49 per cent by the Planning Commission.

(c) The Planning Commission’s estimate of poverty 
and the CPM differ in their definition of deprivation among 
the population. They cannot be treated as substitutes.

Out of Turn Allotment

5224 SHRI MANGAT RAM SHARMA : Will thfr 
PRIME MINISTER be pleased to state :

(a) whether the Central Government employees who 
had to m igrate to Delhi on transfe r were allotted 
G overnm ent accom m odation on com passionate and 
humanitarian grounds*'

(b) if so, the details thereof;

(c) whethei the Government have now decided to 
e vacua te  such em p loye es  from  G overnm en t 
accommodation; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER 
OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (DR. U. VENKATESWARLU) : (a) Out-of-turn 
allotment on compassionate & humanitarian grounds was 
given to Central Government employees on various 
grounds including the grounds of transfer.

(b) No statistics have been maintained regarding the 
grounds on the basis of which the out-of-turn allotments 
were sought/made.

(c) and (d) The whole issue of out-of-turn allotments 
made during the years 1991-95 is sub judiced.

[Translation]

Koyal-Karo Project

5225. SHRI LALIT ORAON : Will the PRIME 
MINISTER be pleased to state :

(a) whether the Government propose to start the 
construction of 710 megawatt Koyal-Karo Hydel Power 
Project;

(b) if so, the details thereof;

(c) whether Government propose to release the total 
funds for the construction of this project during the current 
financial year; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE MINISTRY OF 
POWER AND MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL ENERGY SOURCES (DR. S. 
VENUGOPALACHARI) : (a) to (d) The 710 MW Koyal 
Karo Hydro-electric Project in Bihar was entrusted to 
National Hydro-electric Power Corporation (NHPC) for 
execution in August, 1980. Active start of the project was 
not possible due to continued local resistance. The NHPC 
has also not been able to mobilise funds for the Project. 
NHPC will have to rely on market borrowings and/or 
external assistance to meet a substantial portion of the 
Project cost which is presently estimated around Rs. 2,400 
crores. The Project was posed for assistance of OECF, 
Japan, but the response of the OECF has not been 
favourable.

[English]

Housing Project

5226. SHRI K.C. KONDAIAH : Will the PRIME 
MINISTER be pleased to state :

(a) the number ot flats proposed to be constructed 
at Bangalore under Rational Games Housing Project;


